
ao7 fiiUc Introduced JUNB U . 1977 A*. CA ao8

MR. SPEAKER: The question is:
‘That this House do agree with 

tlie Second Report of the BusineBS 
Advisory Committee presented to 
the House on the 21st June, 1977.”

The motion was adopted.

12.16 h n .

CARDAMOM (AMENDMENT) BILL*

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO­
OPERATION (SHRI MOHAN DHA- 
RIA); Sir, I beg to move for leave to 
introduce a Bill to amend the Carda­
mom Act, 1965.

MR. SPEAKER: The question is:
•That leave be granted to intro­

duce a Bill to amend the Cardamom 
Act, 1965.”

The motion was adopted.

SHRI MOHAN DHARIA; I intro­
duce the Bill.

12.17 fan.

YOGA UNDERTAKINGS (TAKING 
OVER MANAGEMENT) BILL*
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MR. SPEAKER: The question is:

‘That leave be granted to intro­
duce a Bill to provide for the tak­
ing over of the management of the 
undertakings of the two Yoga Socie­

ties for a limited period in th» 
public interest «>ad in order to se­
cure the proper management there­
of and for matters connected there­
with or incidental thereto.”

The motion was adopted.
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STATEMENT RE. YOGA UNDER­
TAKINGS (TAKING OVER OP 

MANAGEMENT) ORDINANCE
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RE. CALLING ATTENTION

SHRI VASANT SATHE (Akola); 
What about the calling attention?

* Published in Gazette of India Extraordinary, Part n , section 2, 
dated 22- 6- 77.
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